Annexure-4

Name of the corporate debtor: Swastik Ispat Private Limited; Date of commencement of CIRP: 12.07.2025; List of creditors as on: 04.12.2025
List of unsecured financial creditors (other than financial creditors belonging to any class of creditors)

(Version 4: Pursuant to Claims received and updated as on 04.12.2025)

{Amountin X)

Details of claim received

Details of claim admitted
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1[Anubha Investments (P) itd 25-06-2025|%  6,09,88,745.00 | X 4,71,70,745.00 [Unsecured Loan No No 13.76%| - - = » |x sEEesn fFrovsenal ddatsadn s
Interest under verification.
2|Harsh Vanijya (P) Itd 26-06-2025| % 31,83,459.00 | X 31,83,459.00 |Unsecured Loan No No 0.93%] - - ] - h - Provisional admission
3[shivom Minerals Ltd 26-06-2025(%  22,79,85,214.00 | = 14,84,00,000.00 |Unsecured Loan No No 43.28%| 2 . - = - |z 7.9585,214.00 |Provisional admission and
Interest under verification.
4|Unicon Merchants (P) Ltd 26-06-2025(%  8,55,83,585.00| % 5,70,50,000.00 |Unsecured Loan No No 16.64%| 2 : - = - |=  2.85,33,585.00 |Provisional admission and
Interest under verification.
5|Pooja Sponge (P) Ltd 07-07-2025|%  2,15,41,830.00 | - |Unsecured Loan No No 0.00%] - - R - X 2,15,41,830.00 |Claim under Verfication
TOTAL X 39,92,82,833.00 | X 25,58,04,204.00 74.61%| X - - X - X 14,34,78,629.00

Notes -

1, List of Creditors is subject to further revision on the basis of exchange of information/decuments/details

2, Claims have been admitted provisionally based on documents submitted by the claimants. Final admission is subject to availability and verification of the complete books of accounts of the Corporate Debtor.
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